Regional Office (South)
Rajasthan State Pollution Control Board \\ ﬂ |.| F E
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Phone: 0141-4068311 il; ro. S0
F.No. RPCB/ROJP/S/Leg-53/ 1188 Date: 23.08.2024
To,
The Register General
National Green Tribunal
Centeral Zonal Bench,
Bhopal-462011 (M.P.)
Sub:- Report of Joint committee constituted In 0.A. No. 135/2024 (CZ) In the
matter of Narendra Singh Bradwal V/S Union of India & Others order Dated
29.05.2024 passed by Hon’ble Tribunal.
Ref:- Hon’ble NGT order dated 29.05.2024.
Sir,

With reference to above, please find enclosed herewith Factual cum Status
Report in 0.A. No.135/2024 (CZ) in the matter of Narendra Singh Bradwal V/S Union of
India & Others order Dated 29.05.2024 passed by Hon'ble Tribunal. Submitted for kind

consideration please.

Yours Sincerely,

Encl:- As above &

(Neeraj Sharma)
Nodal Officer
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REPORT OF JOINT COMMITTEE CONSTITUTED IN O.A. NO.

135/2024 (CzZ) IN THE MATTER OF Narendra Singh

Bradwal V/S Union of India & Others ORDER DATED

29.05.2024 PASSED BY HON’'BLE TRIBUNAL

1.

1.

i4k.

That Hon’ble National Green Tribunal has been
pleased to passed order dated 29.05.2024 and
constituted a joint committee consisting:-
One Representative from the Collector
District Dudu.
One Representative from the Department of
Mines & Geology, State of Rajasthan.
One Representative from Rajasthan State
Pollution Control Board.
Hon’ble Tribunal directed the aforesaid
committee to visit the place and submit the
factual and action taken report within in six
week. The State Pollution Control Board will be
a nodal agency for coordination and logistic
support.
That in pursuance to order dated 29.05.2024
District Collector appointed Additional
District Collector, Dudu, Department of Mines
& Geology appointed Asst. Mining Engineer,

Jaipur and State Pollution Control Board
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appointed Regional Officer, Jaipur (South). A
copy of the orders are submitted herewith and
marked as Annexure-1.
That, thereafter, it has been decided that a
joint inspection should be held by the joint
committee on 13.08.2024 and concern departments
as under:-
Additional District Collector, Dudu.
Assistant Mining Engineer, Jaipur
Regional Officer, Rajasthan State
Pollution Control Board, Jaipur (South).

In pursuance to aforesaid decision, a joint
inspection was held on 13.08.2024. Prior to
aforesaid inspection, joint committee try to
contact applicant, but due to non-availability
of contact number, contact was not made.

It is further submitted that, thereafter, a
joint committee visited the site and it was
observed that there are total 14 mining leases
allotted by the Department of Mines & Geology.
Thereafter, two mining leases M/s Shrinath
Minerals, M.L. No. 23/2019 (Ref. No.
2019100003043) and M/s Shrinath Minerals, M.L.
No. 18/2018 (Ref. No. 2018100002363) as

mentioned in the writ petition were visited by

= L %
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the joint committee and it was observed that ML
no. 23/2019 is non-operative since long and ML
no.18/2018 is non-operative last 08-09 months.
There was no mining activity or blasting and
illegal mining observed during inspection.
Joint committee also visited nearby agriculture
fields, no deposition of dust or damage of
agriculture fields due to mining activities
were observed.

The committee also took photograph of the site
inspection which are annexed along with joint
inspection report. A <copy of the joint
inspection report dated 13.08.2024 along with
Photograph is submitted herewith and marked as
Annexure-2,

That Mining Department submitted report dated
24.08.2024 that there are 14 mining leases
allotted in the area as per mining Rules and no
illegal mining was found. A copy of the report
dated 24.08.2024 is submitted herewith and
marked as Annexure-3.

That earlier a case O0.A. No. 191/2023 (Cz)in
the matter of Sh. Devidas Khatri V/s State of
Rajasthan & Others was also filled for the same

area against the mining leases and it has been
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disposed on 23.02.2024 by the Hon’ble Court. In
compliance of order dt. 23.02.2024, mining
leases has obtained necessary permission for
operation of D.G. Set.

Report is being submitted for kind perusal of

Hon’ble Tribunal.

(Gopal Parihar) (Neeraj Sharma)
Add.District Collector, (Regional Officer)
Dudu R.S.P.C.B., Jaipur
(South)

(Subhash Chandra)
Asst. Mining Engineer,

Jaipur
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Rajasthan State Pollution Control Board

Headquarter, 4, [nstitutional Area, Jhalana Doongri, Jaipur-302004

Phone : 0141- 2716804, 2716800 e-mail ; member-secretary@rpceb.nic.in
Helpline No. :0141-2716877
No. F.10 (614) RPCB/Legal/NGT/2024/ 603~6C5  Date: 06~066~ 2y

Regional Officer, ‘
Rajasthan State Pollution Control Board,
Jaipur (South)

Email: - ro jaipursouth@gmail.com

Subject-  Hon’ble National Green Tribunal, Bhopal order dated 29.05.2024 in Original Application No.
135/2024 (CZ), Narendra Singh Bradwal V/s Union of India & Ors.
Sir,
With reference to above subject matter, it is to inform that the Hon’ble NGT has passed an
order dated 29.05.2024 and directed inter-alia as follow:-
6. We deem it just and proper to call a repart on the matter in issue in present Original
Application, from a Joint Committee consisting of:-
(i) One representative from the Collector, District Dudu, Rajasthan.
(i) One representative from Department of Mines and Geology, State of Rajasthan,
Rajasthan.
(1ii). One representative from the Membef Secretary, Rajasthan Pollution Control
Board. Rajasthan
7. The Committee is directed to visit the place and submit the factual and action
taken report within six weeks. The Stote PCB will be the nodal agency for
coordination and logistic support.

You are hereby nominated as member of the committee as well as Nodal Officer on behalf of
RSPCB with the direction to ensure compliance of Hon'ble NGT dated 29.05.2024. Copy of Hon’hle
NGT order dated 29.05,2024 is being enclosed for ready reference.

Enclosed-As above

(Prema lal) C/ C

Member Secretary
Copy to following for Information and for further necessary action —
1. District Collector, Dudu, Rajasthan.
2. Principal Secretary, Department of Mines and Geology, Jaipur , Rajasthan
Member Secretary

e OIGNALUre 1

Digitally signed by B
Designation/Chie, 47 fvironmental
Engineer N\U\/ 4
Date: 2024.06 06

N

Reason: Approve
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Latitude: 26°30'2"
Longitude: 75°22'11"

Flevation: 330.93+3.34 m
Accuracy: 476 m AN
Time: 13-08-2024 16:3218 | |
Note: MI18/2008 L. . . &/ 4

Picture- M.L. No. 18/2018
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Latitude: 26°29'66"
Longitude: 76°2214"
Elevation: 33174+3.62 m

Accuracy: 4 63 m e
Time: 13.08-2024 16:44°05
‘Note: MI No 18 i

| Boundary Plantation
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Picture- M.L. No. 18/2018



Accuracy:474 m
Time: 13-08-2024 16:21:53

22120

Picture- M.L. No. 23/2019 (Non-operational)
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Latitude: 26°30'5"
Longitude: 75°22'10"
Elevation: 330.64+3.36 m
Accuracy: 4.74 m
Time: 13-08-2024 16:29:19
Note: Ghatiyali plantation
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Picture- M.L. No. 18/2018
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26°29'24"
76°22'43"

Picture- Agriculture field

Picture-Agriculture Field
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